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NHRC fact-finding team to probe riots

PressTrustoflndia =~~~

» letters@hindustantimes.com

NEWDELHI: The National Human
Rights Commission hasdeputed
afact-finding team toinvestigate
the cases of communal violence
in north-east Delhi, an official
familiar with the development
said on Saturday.

AT LEAST 42 PEOPLE
WERE KILLED IN THE

e ——

Atleast 42 people were killed
and over 450injured as frenzied
mobs torched houses, shops,
vehicles, a petrol pump, and pel-

ted stones at locals and police
personnel earlier this week, the
worstriotsin Delhiinoverthree
decades.

“The National Human Rights
Commission hasdeputed afact-
finding team to investigate the
recent cases of violence north-
eastDelhi,” according to an offi-
cial.
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NHRC to
probe violence

New Delhi: The National
Human Rights Commiss-
ion Saturday said that it
will conduct an enquiry
into allegations of human
rights violations during vi-
olence in Northeast Delhi.
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NHRC to send teams to
probe Delhi violence

NEW DELHI

The National Human Rights
Commission (NHRC) will send
two fact-finding teams to the
violence-hit areas in Delhi.
“The NHRC has taken suo
motu cognisance of the
violence in Delhi and
specifically in the northeast
areas, as reported in the
media, and asked its Director
General (Investigation) to
depute the fact-finding
teams to conduct spot
enquiry into allegations of
human rights violation,” an
NHRC statement said.
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I to probe violence

The National Human Rights
Commission has deputed a
fact-finding team to
investigate the cases of
violence in northeast Delhi, an
official said on Saturday. At
least 42 people were killed and
over 200 injured in the worst
riots in the city in 30 years.
“NHRC has deputed a fact-
finding team to investigate the
recent cases of violence,” the
official said.
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2NHRC teams
to probe riots

The NHRC on Saturday
deputed two fact-finding
teams for spot inguiries
intoviolation of human
rights during communal
clashesin Northeast
Delhi, reports DHNS,
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AFTERMATH: Police have started amassive outreach programme, says chief

Riot-hit Delhi shows signs of normalcy

SHEMIN JOY
NEW DELHI BHNS

o fresh case of violence
Nur death of victims un-

dergoing treatment was
reported [rom riot-hit North-
east Delhi on Saturday.

Asemblance of normaleyre-
turned there with some shops
openingand peopleslowly get-
ting out of their houses to buy
groceriesand medicines.

Policeand paramilitary per-
sonnel patrolled the streets
even as they assured security
for thoseopening their shops.

More vehicles were seen on
road on Saturday, compared
to Friday, even as municipal
workers continued to engage
inelearing debris fromroads.

No violence was reported
fromany of theareas that wit-
nessed communal elashes thar
erupted on Sunday. So far, 42
people havelost theirlivesand
arpund 300 injured.

DelhiChief Minister Arvind
Kejriwal told reporters, “vio-
lence has stopped. Thereisno
fresh violence. Many have left
their homes. Lappeal to them
to return to their homes. We
have also initiated the process
ofdistributing ex-gratia. Weas-
sureall helptopeopletorestart
theirlives." Acting Delhi Palice
chief SN Shrivastava, whotook
additional charze as Delhi Po-
lice Commissioner, said that
his immediate priority was to
restore peace in the riot-hit
parts of the capital.

He said the police has start-
ed a massive outreach pro-
gramme and senior officers
have been meeting people
from every community, in or-
derto buildconfidence among
them.

Cnngress delegation mmprising l(umarl She!]a Sushmita Deb Shaktisinh tl and Amarlnder snngh visit rlat-affected area,
at Old Mustafabad area in Northeast Delhi, on Saturday. rm

2NHRC teams
to probe riots

The NHRC on Saturday
deputed two fact-finding
teams for spotinguiries
intoviolation of human
rights during communal
clashesin Northeast
Delhi, reports DHNS,

Delhi government an-
nounced that schools will re-
main closedin the rot-hitareas
till March 7.

The annual exams have
also heen postponed since the
situation is not conducive
conduct examinations there,
officials said.

‘Shoot traitors’ sloganeering at Metro station

NEW DELHI, DHNS: Hall-a-doz-
enyouth, insaffron T-shirts, on
Saturday chanted "shoot the
traitors” and other slozans in
supportof CAA inside a metro
train and later at Rajiv Chowk
metrostation, following which
they were detained.

The youths first started slo-
ganeering when the train on
the Blue Linewasto haltat the
Rajiv Chowk metro station in
Connaught Place. They contin-
ued their sloganeering, which
included 'Desh ka Gaddaron
ko, Goli maaren saalon ko', af-
teralighting the train.

Some of the commuters also
joined the youth in sloganeer-

ing, while some others imme-
diately posted videos of the
slogancering on social media.
Personnel of CISF imme-
diately intercepted them and
handed them over to police.
The CISF said in a state-
ment, “On February 29, at
about 10:25 hours, six vouths
were seen shouting slogans
at Rajiv Chowk metro station,
Delhi. They were immediately
intercepted by CISF person-
nel & thereafter handed over
to Delhi Metro Rail Police offi-
cials for further action. Memro
Railoperation remained.”
Delhi Metro Executive Di-
rector (Corporate Communi-

cations) Anuj Dayal said, “in
reference to a video clip going
viral on social media, showing
sloganeering by some passen-

gers at Rajiv Chowk Metro

station. itis tostate that thisin-
cident happened today (Satur-
day) morningatthestation and
DMRC/CISFstaffimmediately
handed them over to the Delhi
Metro Rail Police [or further
necessary action.”

Demonstration of any kind
is prohibited on any part of
the metro railway or other
premises. Any passenger in-
dulging in such an act is liable
to be removed from the Metro
premises.

JNUSU defies
admin's words

» NEW DELHI, DHNS: The
Jawaharfal Nehru University
Student’s Union (JNUSU) an
Saturday rebuffed the warning
by the university administra-
tion not to provide shelter

to Delhiriorvictims in the
campus.

“Humanity supersedes
administrative threats,” the
JNUSU said, in response to
the administration's warning.
JNUI Registrar Pramod Kumar
had issned a notice, saying the
JNUSU has “no legal right o
make the INU campus a shel-
ter and warned of disciplinary
action.

“Nevertheless, we reiterate,
JNU isasafeshelter for the
victims of this pogrom. Hu-
manity supersedesadminis-
trative threats, JNU was open
forshelter in 1984, itshall
remain apen for shelter roday,
Itshall always remain open
for sheltering the victims of
state oppression. #DcthiGeno-
cide2020,"it tweeted.

‘Don't spread hate
onsocial media’

» NEW DELHI, DHNS: Delhi
Police on Saturday warned
against spreading hate mate-
rial on social media which can
fMlare up communal clashes
again, saying the place for
those doing sowill be jail,
Inits appeal, it suid "a lovof
hate material"is being circu-
lated on social medin to Nare
up communal tension follow-
ing incidents of stone-pelting,
arson and damage 1o property

in Northeast-Delhi localities,
Thisis an offence under the
law.” “Delhi Police is constant-
ly manitoring social media
and will take strict legal action
against those found indulging
in it. People are advised not to
post anything incriminating,”
itsaid.

Delhigovtto
track complaints

* NEW DELHI, PT#: The Delhi
governmentisconsidering to
issuea WhatsApp number on
which people cancomplain
abouthate messages being
circulated, sourees said on
Saturday.

“Ilanyone receives any such
material, he canimmediately
make a complaint to Delln
government stating the name
and number of the personwho
forwarded that message,"a
source told PTL Sources saic
the government would also
makeanappeal to people tonot
forward any such message.

‘Hate-speech’ MP
to help victims'kin

» NEW DELHI, PTI: BTP MP
Parvesh Verma. whoisaccused
ol making hate speeches, on
Saturday said he would give his
one-monthsalaryeach tothe
families of the policeman and
1B emplovee whowere Killed,
“I'dedicate my salaryofone
month each asmember of Par-
liament to the families of Delhi
Police head constable Ratan Lal
and B officer Ankit Sharma,
killedwhile doing their duty,
inthe unfortunate violencein
Dethi,"Verma tweeted.
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Act against MPHRC
‘namesakes’, SPs toId

Police Action Following Complaints Of Misuse

Times NEws NETWORK

Bhopal: Over two years af-
ter the Madhya Pradesh Hu-
man Rights Commission
(MPHRC) complained to it
regarding the misuse of the
former’s name by namesa-
kes, the state government
hasfinallyacted ontheissue.

Lastmonth, the police he-
adquarter informed MPHRC
that all the superintendents
of police (SP) in the state ha-
ve been asked to initiate ac-
tion against those using na-
mes similar to that of the
rights commission.

Misuse of the name and
emblem is a punishable act
under Emblems and Names
(Prevention of Improper
Use) Act, 1950, the MPHRC
had informed the state go-
vernment.

In one such case, an orga-
nisation Rashtriya Manav
Adhikar Sangathan was flo-
ated in Delhi. The Sangathan
also appointed office-be-
arers in Madhya Pradesh,
the commission told the go-
vernment. Such organisa-
tions were registered in Del-

IDENTITY CRISIS

hi but have nothing to do
with national or state hu-
man rights commission, the
MPHRC stated in its compla-
ints. MPHRC chairman Jus-
tice Narendra Kumar Jain
said, “There were number of
complaints related to such
namesakes. We wanted the
government to take action
against such people who
used names similar to that of
the MPHRC.”

He said that such names
were even used for “black-
mailing”.

Incidentally, a similar
complaint was also filed in
2010 by National Human
Rights Commission (NHRC)
to the then chief secretary
Avni Vaish.

In October 2017, the MP
Human Rights Commission

filed a complaint with the
then chief secretary. When
no action was taken, it again
sent a reminder to the Cong-
ress governmentlast year.

In one instance, it was fo-
und that in 2015, permission
was taken from the RTO by
an organisation ‘Manav Ad-
hikar Association’ touse ho-
oter on afour-wheeler.

Without any investiga-
tion, the permission was al-
so granted, the state human
rights commission told the
state government citing me-
diaclippings.

In January this year, the
new government issued or-
ders to all the superinten-
dents of police. Referring to
the two complaints, the one
filed by the NHRC in 2010 and
another by the state commis-
sion in 2017, a deputy supe-
rintendent of police (comp-
laints) said that SPs across
state have been instructed to
act against those misusing
the MPHRC's name under
Emblems and Names (Pre-
vention of Im-
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NHRC'’s fact-finding team
to probe Delhi riots

Situation returning to normal, some shops reopen

PTI
New Delhi

The National Human Rights
Commission has deputed
a fact-finding team to in-
vestigate the cases of com-
munal violence in north-
east Delhi, an official said
on Saturday.

At least 42 people were
killed and over 200 injured
as frenzied mobs torched
houses, shops, vehicles, a
petrol pump, and pelted

stones at locals and police
personnel earlier this week,
the worst riots in Delhi in
over three decades.

“The NHRC has deputed
a fact-finding team to in-
vestigate the recent cases
of violence in north-
east Delhi,’ according to
an official.

Some signs of normalcy
returned to the riot-hit
areas on Saturday as people
stepped out of their homes
to buy groceries and medi-

cines from a few shops
that opened amid intens-
ified patrolling by security
personnel.

Since early morning, civic
workers were seen clearing
roads of bricks, glass shards
and burnt vehicles in the af-
termath of the violence.

At some places, even
bulldozers were used
as it became difficult to
manually remove debris.

» continued on P8
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NHRC'’s fact-finding team to
probe Delhi riots

» continued from P1
In Jaffrabad, Maujpur,
Yamuna Vihar, Chand
Bagh, Mustafabad and
Bhajanpura, which were
among the areas worst hit
by the communal violence,
there were more vehicles
and people on the roads
than in the last five days.
Personnel from the Delhi
police and paramilitary
forces encouraged people
to open their shops and
appealed for peace and
communal harmony. They
started their march at Jaf-
frabad and moved through
Maujpur and then into the
narrow lanes of Noor-e-
Ilahi, Yamuna Vihar and
Bhajanpura areas where
mobs ran riot vandalising
shops, houses and torching
vehicles early this week.
Schools in north-east
Delhi still remain closed.
“It is only the smaller
shops that have opened
today. The bigger shops
and showrooms have still
not opened and their own-
ers are being cautious,” a
showroom owner, whose

property was attacked dur-
ing the riots, told PTI.

Shakib, a resident of
Noor-e-Ilahi, said people
selling vegetables on carts
made rounds of colonies.
“Not many, only a couple
of them could be seen. The
rates are still a little high
than the usual, but at least
they have resumed sale,
he said.

Yamuna Vihar resident
Amit Tanwar said the situ-
ation has improved and
grocery stores and other

shops opened during
the day.
However, some estab-

lishments like restaurants
are still not open as their
workers have not come to
work, he added.

Officials on Saturday
said schools will remain
closed in north-east Delhi
till March 7 in view of the
violence. The annual ex-
ams have also been post-
poned since the situation is
not conducive for conduct-
ing examinations in the
violence-affected  areas,
they said.

Sources said the Delhi
government is considering
to issue a WhatsApp num-
ber for people to report
circulation of provocative
messages and take com-
plaints on those spreading
rumours.

Among the several
houses torched by rioters
was that of Border Secur-
ity Force constable Mo-
hammad Anees, who is
currently posted at a camp
ofthe force in West Bengal's
Radhabari. The BSF has de-
cided to rebuild his house
and hand it over to him as
a ‘wedding gift’

At the Guru Tegh Ba-
hadur Hospital people are
still frantically searching
for their loved ones, either
in the casualty ward or at
the mortuary.

Forty-eight-year-old
Madeena, whose son has
been missing since Tues-
day following the violence,
has been running to po-
lice stations to find if he
is still alive.

“I have been going to
police stations. There is no

trace of him. I don’t know if
he is alive or not. Even if he
is found here (at the mortu-
ary) among the dead, I will
get a closure at least. Oth-
erwise I will live in hopes
forever that he will come
home some day,” she said.

Mohammad Qadir from
Bijnor, who has been vis-
iting the GTB Hospital
since Wednesday, is look-
ing for his 18-year-old
brother Aftab.

“He had gone to meet his
friends that day. His friends
told me that they were at-
tacked by a mob, while
they managed to escape,
he was beaten up badly,’
he said.

BJP leader Kapil Mishra,
who is facing flak for al-
legedly making provocative
statements before the com-
munal riots broke out, and
families of some of the vic-
tims of the violence parti-
cipated in a “march against
jihadi terrorism” taken out
in Connaught Place on Sat-
urday during which some
people raised slogans of
‘shoot the traitors!




